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Title: Further discussion on the Budget (General), 2015-16 and Demands for Grants for Ministry of Home Affairs.

DEMANDS FOR GRANTS (GENERAL), 2015-16
(i)Ministry of Home Affairs — Contd.

HON. SPEAKER: Now, we shall take up Item No. 26 — Further discussion and voting on the Demands for Grants under the control of the Ministry of
Home Affairs for 2015-16.
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*SHRI S.R. VIJAYAKUMAR (CHENNAI CENTRAL): I thank our beloved leader Honourable Makkalin Mudalvar Idhaya Deivam Puratchi Thalaivi
Dr. Amma for having given me an opportunity to represent Central Chennai Lok Sabha Constituency in this august House and also for enabling me to
express my views on the Demands for Grants for the Ministry of Home Affairs for the year 2015-16.

The Ministry of Human Resource Development comprises the Department of Internal Security, Department of States, Department of Home,
Department of Jammu & Kashmir Affairs, Department of Border Management, Department of Official Language. The Office of the Registrar General
and Census Commissioner of India also come under this Ministry.

The Budget Estimates for the Ministry of Home Affairs stands at Rs. 62,124.52 crores out of which Rs. 7,371.90 crores for Plan outlay and Rs.
54,752.54 crores for Non-Plan outlay. The total Budget Estimates for this Department has seen a modest increase of 10.2 per cent over the outlay of
the last fiscal 2014-15. Special focus has been given to women safety, rehabilitation of Kashmiri Pandits and Internal Security. Extra allocation of Rs.
1000 crore to the Nirbhaya Fund Corpus is a welcome step. Any step in safety of women is welcome by us as the AIADMK party led by Dr. Amma
has always championed the cause of safety of women and girl children. Cradle Baby Scheme of Dr. Amma was to ensure the safe upbringing of
unfortunate unwanted abandoned children. The scheme is to ensure that even if the biological parents disown the infants, the Government will take
care of them.

The hike in allocation for the Central Armed Police Forces (CAPF) is a welcome step. These Forces deployed at times of extreme civil disturbance,
violence due to terrorist, communal and naxal elements play a commendable role and the hike in outlay is deserving.

Increase in outlays of CBI and Lokpal by 10 and 7 per cent respectively is a progressive step.
Narcotics Control Bureau under this Ministry should be modernized and should be equipped to meet the growing challenges from the drug traffickers.

The Home Ministry has written to tell the State Governments that no fresh proposal under the modernization of police forces (MPF) will be
entertained in the fiscal. It is a sad development. This crucial area of police modernization, in fact, needs enhancement of allocation. I would urge
the Government to rethink on this issue and continue to allocate substantial funds to continue the Police Modernization work of the State
Governments. Here I would like to mention that Tamil Nadu Government guided by Honourable Dr. Amma has been doing a commendable work like
setting up of All Women Police Stations and it is on record that the Tamil Nadu Police is highly sensitized about women safety. I would like the
Centre to take a cue from the vigilant Tamil Nadu Government in ensuring communal harmony.

Coastal Security is a major issue. Tamil Nadu with a long coastline require more central assistance to strengthen coastal security. More funds may
be allocated to Tamil Nadu for setting up of more Marine Police Stations, jetties, Marine Operation Centres, Boats, Rigid Inflatable Boats, Four
Wheelers and Motorcycles etc.

The need of the hour is to ensure unity and integrity of the country by following the best practices of internal security measures.

USHRI ARJUN RAM MEGHWAL (BIKANER): I want to lay the following points on the Demand for Grants for Home Affairs:-



(1)  The BADP should be reviewed properly. The limit from Border 1-10 km. should be increased upto 20 km. or whole Block should be made
eligible under BADP.

(2)  Police Reforms should be taken on priority.
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USHRI S.P. MUDDAHANUME GOWDA (TUMKURY): The Ministry of Home Affairs is one of the most important Ministries which play a vital role
in the administration of this country. This is a flagship Ministry and it comes under priority sector because the question of maintenance of peace and
harmony in the country is very important for any democratic country. Unfortunately, the Government of India, in this present budget for the year
2015-16, has reduced the allocation of funds to the various schemes of the Ministry of Home Affairs.

The most important area where the Ministry of Home Affairs has to take things into consideration is the modernization of police force in the country.
The facilities given for the police and the arms and ammunitions provided to them to cope with the uphill task of maintenance of peace and harmony
in the country has to be looked into very seriously. Again, unfortunately, in this year's budget, not much funds are allocated for the national scheme
of modernization of police force.

If we look at the problems being faced by the police personnel in the country, not much youngsters are preferring to enter this field because the
facilities provided to them is not attractive or lucrative. Young and energetic people should be appointed for the police force. One of the major
problems being faced by the police is the housing problem. People generally do not give houses for the police personnel on rent. In all the places, the
Government of India is not providing housing facilities to the police personnel. To make the police personnel work effectively, it is also very important
that they should be given housing facility.

The Government of India has also not provided sufficient funds for the border area development programme for the border management. More funds
ought to have been allocated for this programme for creating good infrastructure and also facilities because the personnel working in this area
generally faces very tough situation. As such, it is the duty and responsibility of the Government of India to take care of the personnel who are
working in the border area. Hence, more and sufficient funds should be allocated for the border management keeping in views the interest of the
nation into consideration.

The Ministry of Home Affairs is not fully equipped to face the situation which arises from the natural disaster, like cyclones, earthquakes, etc. If we
look at the allocation of funds for this natural disaster management, once again there is an utter disappointment. Recently, we have faced a tough
situation during the cyclone Huddud in Orissa, Andhra Pradesh, West Bengal, etc. And also in the recent earthquakes in West Bengal, Bihar, Uttar
Pradesh, etc., lot of losses to the lives and properties occurred, though the respective State Governments managed the situation well, much
expectations and responsibilities were also there on the Union Government. Hence, it is necessary for allocation of more funds for the disaster
management also.

The naxal activities in some portions of the country is also another alarming factor which creates fear among the general public. The Government of
India should also take more interest in strengthening the anti-naxal force by providing and allocating more money.
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*SHRI R. DHRUVANARAYANA (CHAMARAJANAGARY): Ministry of Home Affairs is one of the most important Ministries of the Government. It
has the most wide ranged responsibilities in terms of ensuring security, and safety of citizens. Its budgetary allocation has increased by 11.52% as
compared to revised estimates of 2014-15. Even as compared to budgeted estimates, the allocation has been increased by 4.78%. However, there
are various issues that I want to bring to the notice of the Government.

First and foremost, is the issue of Left Wing Extremism, which is the most pressing security issue that the country is dealing with today. In 2014
alone, there were 1,091 instances of Left Wing Extremism from across the country. Most of these happened in Jharkhand (384) and Chhattisgarh
(328). In these incidents numerous lives have been lost year after year. In 2014, Left Wing Extremism left 222 innocent civilians and the 87 security
forces dead. Again, in just the first one and a half months of 2015, 28 civilians and 8 security personnel have lost their lives.

The government has deployed paramilitary forces to tackle violence but the focus on development seems to be lacking. In 2008, the Experts' Group
report to the Planning Commission on 'development challenges in extremist-affected areas' made an assessment of the causes and nature of the
growing Maoist violence and recommended that LWE be looked as a development issue. I urge the Minister to work with other Ministries as well to
ensure that in LWE areas, development and governance is made a priority. Most of the areas where LWE is prevalent are absolutely cut off from the
country. The Government's focus on the issue is not comforting. As per NHAI, in the case of road projects in Left Wing Extremism (LWE) impacted
areas, about 60 out of 100 projects faced delay. This covered about 2,200 km and the cost comes close to Rs. 3,418 crore.

UPA Government had brought forth an extremely important policy - Additional Central Assistance, to counter Left Wing Extremism through creation
of crucial infrastructure in 10 states. However, the Government has conveniently transferred the scheme to the States. This move is condemnable
and even the Ministry's Home Secretary has admitted, in the Standing Committee Report that such a move is a compromise on security. The Ministry
itself does not agree with the Ministry of Finance on the issue. How can a scheme that is critical to the internal security situation of the entire
country, be left to the responsibility of states?

Another disturbing trend is the situation of increasing instances of crimes against civilians and exploitation of tribals by naxalites. Numerous
instances of sexual exploitation, forced marriage, molestation and forced recruitment of children from families of poor and marginalized segments of
the society have been reported from Odisha, Maharashtra, Bihar, Jharkhand. What is the Government doing to deal with these issues?

In the year 2013, crimes against persons belonging to scheduled caste and schedule tribes have increased by 17.1% as compared to 2012 and the
total number of cases reported has been 39,408. This increase has been under all major crime heads including dacoity, rape, hurt, kidnapping and
under the SC/ST prevention of atrocities Act. It is very unfortunate, that even today such crimes are taking place and are in fact increasing. Amidst
this trend of increasing atrocities against scheduled castes and scheduled tribes, the responsiveness of police administration is very important. It is
very important to ensure that the police machinery and justice system are sensitive to these communities.



As per the Standing Committee report and case studies of the National Commission for Schedule Caste's report, there have been instances of delay
in reporting crimes against SCs and STs or failure to register such crime, delay in visits to the scene of offence and delays in charge sheeting. There
have also been instances where cases have not been filed under the stricter Prevention of Atrocities Act and have instead been filled under other
sections. Failure to register first information reports in these cases has led to perpetrators being let off with lesser sentences and victims not getting
compensation. I hope the Ministry would take not of the issue and take appropriate action so that the various law enforcement agencies act to
eliminate atrocities against scheduled caste and scheduled tribes.

Modernization of Police Forces is one of the most important aspects that the Ministry of Home Affairs has been taking up. Infact, it has been seen in
the past that given constraints of the states and their consequent low allocation to police force, the Ministry of home Affairs has been a prime force
in strengthening their efforts on the front of modernization of police forces. However, this budget comes as a huge disappointment on that front. The
Standing Committee Report has pointed out that although there is an increase of 10.2% in budgeted expenditure 2015-16 in comparison to revised
estimates 2014-15 for police forces, 89.13% of total allocation is utilized for salaries and ration and only 10.87% is being utilized for various
schemes. How will the ministry sustain its operational efficiency in such a case?

This year onwards, the Government has also transferred the National Scheme for Modernization of police and other Forces' to the States, except for
its Natural Disaster Component. Thus, at present there is no scheme of the Ministry of Home Affairs focused on development or modernization of
police forces. There is also no guarantee that the state Governments would channelize a portion of these funds into the requirements of policing or
public order or security. This can be a huge problem for the state in the long run. Thus, I urge the Minister to take up the issue with the Ministry of
Finance again, so that the scheme can be continued again with budgetary support from the Center.

Coastal security is a major area of concern for all states on the coast, including Karnataka, which has a coastline of 320 kms. After the 26/11 attack
at Mumbai, most states including Karnataka have prioritized coastal security. However, this is one area where a lot of support from the Center is
required.

Recently, a CAG audit in Maharashtra on coastal security found glaring loopholes. 57% of the non-technical staff posted in the coastal police stations
did not possess even swimming skills. The report added that the five coastal districts had a manpower shortage of 40.02% posts with the gap in
deployment of technical staff for boat operations being 51.21%. The audit also observed that GPS systems, which could have helped the crew
understand the navigational channels and locations of the boats in the sea, were not installed in 34 of the 69 operational boasts.

The fact is that similar situations exists across states, especially in terms of facilities such as jetties and manpower requirements. An important
issue, such as this, must not be left only to the states. I urge the minister to take note of the issue, allocate funds and monitor the developments on
coastal security in the country.

*SHRI GAJENDRA SINGH SHEKHAWAT (JODHPURY): In the Arthashastra, Kautilya wrote that a state could be at risk from four types of
threats - internal, external, externally-aided internal, and internally-aided external. He advised that of these four types, internal threats should be
taken care of immediately, for internal troubles, like the fear of the lurking snake, are far more serious than external threats. The most dangerous
enemy is the enemy within. Kautilya's teachings on internal security and his skillful expression of the warp and weft of internal and external security

has great relevance in the globalised 215 century. Destabilizing a country through internal disturbances is more economical and less objectionable,
particularly when direct warfare is not an option and international borders cannot be violated. External adversaries, particularly the weaker ones, find
it easier to create and aid forces which cause internal unrest and instability.

India's history is full of such experiences. Since Independence, we have faced many such situation, initiated by China, Pakistan and others in the
Northeast and even in th western sectors of the country since the mid-60s. But only after the events of 11 September 2001, the world has started
looking at these external and internal linkages more seriously. Presently, almost all the countries of South Asia - India, Nepal, Bangladesh, Sri Lanka,
Maldives, Pakistan and Afghanistan - are experiencing internal security problems, due to insurgency movements, ethnic conflicts, religious
fundamentalism, or just discussed political polarization. India is a country exemplified by diversity - over one billion people are spread over
approximately 3.1 million square kilometres of territory. The people of the country speak 16 major languages in over 200 dialects. There are about
one dozen ethnic groups, seven major religion communities with several sects and sub-sects, and 68 socio-cultural sub regions. When a socio-
political and socioeconomic equilibrium is maintained in such a scenario, there is unity in diversity. But if there is even the slightest imbalance, we
have more diversity and less unity. This has been a hallmark of India's history and it has always been exploited by external elements. Even after 67
years of Independence, our secular, internal troubles, like the fear of the lurking snake, are far more serious than external threats. Synergy is
essential to deal with India's complex internal security operations. Post 26/11, there appears to be a conscious effort to ensure better networking of
agencies involved in these operations.

Strategically, India cannot afford to be perceived to be buckling down under internal security or externally induced terrorist pressures. That would be
disastrous. Neither can it afford to depend on other nations to take care of its internal security problems. Hard decisions, based on hard analysis of
options in the current trend of internal security activities, have to be taken. We need a comprehensive centre-state strategy to deal with different
insurgencies and communal terrorism. It should include broad-based domains of national and state policies including accelerated economic
development and social justice, security and media policies. Most importantly, it should address dedicated and effective governance through good
administration, prompt and fair judiciary and a law and order machinery that inspires public confidence.

*SHRI ARKA KESHARI DEO (KALAHANDI): My Parliamentary constituency Kalahandi in the State of Odisha is coming under the left wing
extremists. The remote pockets of my constituency are very poor in infrastructural connection, as a result of which there is no well co-ordination



among different government agencies at the time of the incident. So, I may suggest the following points to be included by the Minister at the time of
passing the Demands for Grants.

The Government may consider to double the Central assistant for Integrated Action Plan (IAP) for the development of Tribal and backward districts

for LEW affected districts. The Cabinet Committee on Economic Affairs on 2" April, 2013 has approved funds for upgradation and critical gap filling
for special forces of the worst affected states like Bihar, Chhattisgarh, Odisha and Jharkhand.

I request Hon'ble Minister to set up CRPF unit at district headquarter Bhawani Patna of my constituency, so that mobilisation of paramilitary force
could be done efficiently to the affected area very quickly.

The local people participation in all developmental activities may be more successful than ignoring involvement in developing their areas.

The unemployed benefits to the educated youths of tribals and other backward castes of these affected LWE areas may be given so that these
youths never feel that they are neglected by the Government. This unemployed benefit can stop these youths to join anti-social activities to a great
extent.

Modernisation and upgradation of police force, and sharing of intelligence data with state police force is must to counter the anti social activities in
the LWE affected areas. All schools of these affected areas may kindly be linked with maobile towers so that information and data can be sent to the
school by utilizing social networking to minimize the casualties of the people.

The tribal handicrafts may be encouraged and easy availability of funds to develop handicraft centres and most important is the marketing of these
handicrafts, so that these tribal people could improve their living standards.

The education of skill development like -carpenter, pottery, blacksmith, stone craving and farming like-floriculture, fishing/fishiculture, bee hiving and
fruits farming may be given to the school children to make them self sufficient and self employed. Here the Government should think of small cold
storage by utilizing solar energy in order to store the perishable goods for long time with added value.

Clean and green energy like solar, wind and bio-gas may vigorously be taken up with PPP model by minimizing the damage to environment.
Qdisha has a long coast line, so that Central Government should think of safety and secured coal line by upgrading the coastal surveillance.

I request the Hon'ble Home Minister for setting up of National Investigation Agency (NIA) branch at Bhubaneswar for better co-ordination between
state and centre to counter terrorism and provide peace and security to the citizens of the country.

Roads, schools, hospitals, railway links, irrigation, electricity and supply of drinking water which are considered as the basic necessities of people in
present world may kindly be given prime importance by allocating more funds and involving the locals as well as state machineries to achieve the
targets. In my opinion any sincere effort in these fields would definitely change the face of rural India.

*SHRI RAMESHWAR TELI (DIBRUGARH): I support the Demand for Grants under the Ministry of Home Affairs. Our hon'ble Home Minister has taken
laudable steps for the improvements in functioning of various agencies under its jurisdiction to maintain law and order situation in the country.
Madam, I would like to say a few words on the issues concerning my State, Assam which need urgent attention. Madam, a proposal was mooted to
establish an Indo-Tibetan Border Police Battalion in Lahowal in Dibrugarh District of Assam. I suggest that it should be set up at Kabir Sea Estate. I
would request the Home Ministry to take appropriate steps for the setting up of the ITBP Battalion at Lahowal as soon as possible. If this is done
expeditiously, the ITBP facility will certainly provide business and employment avenues to hundreds of people. Another issue to which I wish to draw
the attention of the hon'ble Minister is that on December, 23, 2014, many people lost their lives while hundreds were injured when NDFB(s)
militants opened fire on the innocent villagers at several places in Assam, while I appreciate the hon'ble Home Minister for making all out effort for
bringing the situation under control, I wish to request the Ministry to provide adequate compensation to the people affected in this dastardly acts of
the terrorists. Madam, Speaker, Assam has a long international border with neighboring Bangladesh. But the border is porous at various places
through which illegal Bangladeshi migrants are intruding into our territory. Besides, through the porous border cattle from various parts of Assam are
also being smuggled into Bangladesh through both land and riverine route. I appeal to the hon'ble Minister to put up border fencing to stop migration
of illegal Bangladeshi nationals. At the same time, forces manning the Border Outposts (BoPs) should be issued strong instruction to keep a strict
vigil along the Indo-Bangla border.

One more serious issue which needs to be urgently addressed is

* Speech was laid on the Table

the problem of militancy in Assam. Militant outfits like Maoists, ULFA and NDFB have unleashed a reign of terror in various parts of our State.
Trained Maoists are having their cadre in tea garden areas. Steps should be initiated to contain the militants so that their activities are checked.

Lastly, I would like to request the hon'ble Home Minister for inducting 6,000 youths from NE region into the various paramilitary forces as had been
decided by the Ministry earlier.
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*SHRI B.N. CHANDRAPPA (CHITRADURGA): I would like to express my views on the issue of law and order. The issue of law and order has
gained importance in the country due to various types of anti-social activities taking place right from Kashmir to Kanyakumari. On one side, we have
the separatist movement gaining ground and on the other, the Naxalites are creating trouble in Chhattisgarh, Jharkhand and are gradually spreading
their wings in Southern parts of India also. Naxalism is posing real threats to internal security of the country. This Naxalism problem is not only a law
and order problem but it is also a socio-economic problem. It is the socio-economic needs of some community that has led to creating of naxal
movement. I would suggest the Government to tackle this menace right from the grass roots level by first developing villages onwards. Once people
are made socio-economically sound, they would not resort to this sort of anti-social activities.

Another important issue that has shaken the whole country is the attacks on women. These incidents are increasing day by day in each and every
corner of our country. The Government did take some action after the Nirbhaya incident. But that is not enough. Even now, we have been witnessing
increasing attacks on women. There was a case in Bengaluru in one of the ATM booth of a Bank where a woman during day time was attacked by
some miscreant elements. We have to deal with this subject with a firm hand. The police force and other para-military organizations should be
strengthened to deal with this issue. The Government should make optimum use of technological gadgets to trap these miscreants.



There is an urgent need to modernize the police force in the country. We are still following the same old system for tackling with the law and order
situation. I would suggest that the Government should think of modernizing the police force including the welfare aspect of personnel. Right now,
what we find is that the police organization throughout the country is working almost on half of its strength. What steps have been taken by the
Government to fill up the vacancies? Why can it the campus interviews and other methods be adopted to fill up the posts? The Government must
ponder over this aspect in right earnest.

I thank you for allowing me to put forth my views on this important Demands for Grants.
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*SHRI PRALHAD JOSHI (DHARWAD): It gives me an immense pride to be speaking about Home Ministry because of the relentless efforts of
the Prime Minister, Shri Narendra Modiji and Home Minister, Shri Rajnath Singh ji who have reached out to our neighbour and the states which have
got affected by the terrible earthquake and have given every possible help that is in their power to Nepal and affected states of India in this moment
of tragedy. This Government has proven once more that "actions do speak louder than mere words".

Our Prime Minister has seen the 2001 Bhuj earthquake very closely. He understands how a natural disaster can destroy lives, tear apart families and
take away everything from a person. This is the reason why his sensitivity towards natural disasters is worthy of appreciation. During the cyclone
"Hudhud" which hit Andhra Pradesh and Orissa last year, the response of the central government was more preventive than curative. The Union
Government along with the State Governments had helped in saving many lives. The Government not only evacuated people but was sympathetic
towards animals and was successful in timely and safe evacuation of many animals along with their owners. Further, due to advance disaster
preparations and quick actions, the loss of life was far lower than other storms of this magnitude.

In addition to its efforts, the Government has also given Rs. 416 crores to National Cyclone Risk Mitigation Project with the assistance of the World
Bank. This program aims to reduce the vulnerability of coastal communities in Andhra Pradesh and Orissa to cyclone and other hydro meteorological
hazards.

During, the tenure of the UPA Government, there has been constant cases of violation of ceasefires from across the border However, the
Government could not give the much deserved reply to our neighbouring country, Pakistan. We can never forget the incident of 2013 where our
Indian Soldiers were beheaded by the Pakistani Army. Since the BJP led NDA Government has come to the power, India has been giving befitting
replies to the Pakistani armies. Our troops have been retaliating strongly whenever Pakistan has violated the ceasefire and shall continue to do so.

This Government understands that this country sleeps peacefully because our jawans lie awake and protect us from our enemies. This is why there
has been an increase in the budgetary allocation of border management. The government has increased the border management budget from Rs.
810.64 crores as revised budget 2014-15 to Rs. 1382 crores, a total of 70.49% increase.

We can never forget the incident of 26/11. How the terrorists entered our soil and took away the lives of our fellow countrymen. A lapse in coastal
security had resulted in India's worst terrorist attack. This Government is willing to go to the extra mile to maintain the security of the Nation. On
new year's eve of 2015, a Pakistani boat blew itself because of the vigilance of our coast guards who intercepted it. Therefore, the government
understands the importance of coastal security and has increased its budget from Rs. 39.37 crores to whopping Rs. 710 crores,

Not just the border security, the Government is fully committed to fight against internal insurgencies which have grappled the growth and
development of the Nation. The Government is dealing with Left Wing Extremism in a holistic manner. The Government provides assistance to states
through schemes like Security Related Expenditure Scheme (SRE), the Special Infrastructure Scheme (SIS), setting up of Counter Insurgency and
Anti-Terrorist (CIAT) schools and raising Indian Reserve Battalions. Further the 92 battalions which work in these areas are equipped for counter
insurgencies and jungle warfare operations which are named as Commando Battalions for Resolute Actions (COBRA). Further, 10 unattended ground
system Censors have been sanctioned to Indo-Tibetan Border Police Forces deployed in LWE operations. Also 184 such systems have been approved
under Modernization plan of Border Security Forces. Further, there has been an increase from Rs. 42306.76 crores to Rs. 46060.85 crores in the
budget of Police in 2015-16. There has also been an increase by Rs. 1000 crores in the budget for construction of buildings for police.

Women safety has always been a priority for this Government. Therefore, Schemes on backend integration of distress signal from victims with mobile
vans and control rooms have been created from Nirbhaya Fund to strengthen our pledge of women safety. The Hon'ble Home Minister has launched
a women safety mobile application called HIMMAT on 1 January 2015. The app is freely available for Android mobile phones and can be downloaded
from Delhi Police website.

In addition to this, India is planning to have a single number '112' that can be used for all emergency phone calls across the country including for
police, fire and ambulance similar to '911' in United States of America. This would help the people as the victims can get the emergency services in a
more efficient and swift manner.

The Prime Minister believes in "Sabka Saath, Sabka Vikaas".

The Home Ministry constituted a committee called Bezbarauh committee to look into the concerns of the people of North East. The Ministry has
accepted a slew of recommendations proposed in the committee. For example, Delhi Police will appoint police personnel from northeastern states



and police exchange programmes will be initiated with these states. These measures are going to further strengthen the unity of the country and
provide the security to the north eastern people.

As Sardar Vallabhbhai Patel, our first Home Minister had said "Manpower without Unity is not a strength unless it is harmonized and united properly,
then it becomes a spiritual power". It gives me immense pleasure to see that the current Home Minister under the able leadership and guidance of
our Prime Minister is following the footsteps of Sardar Patel and taking this country ahead in a progressive manner.
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Home Ministry has prepared three more proposals for funding under Nirbhaya Fund - proposal to set up a Central Victim Compensation Fund
with Rs. 200 crore corpus fund to assist the women victims of the heinous crimes like rape, acid attack etc.; proposal to set up Investigative Units
on Crimes Against Women in 564 districts of the country costing approximately Rs. 500 crore; proposal to set up Indian Cyber Crime Coordination
Centre with an investment of Rs. 88 crore for the remaining two years of the current Five Year Plan. gt 93t av$ gandt asgar 3oter @1 thaten fsen &
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Ayl I a1 aner f&rm em, Ao 33 = i Biforees @) oft war en fr anudl aew A vsass! aell mie @6 93 aise e [gerR!, Bt et & el dc &, afe 50 wdic
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gptol ¢fbfchar Jiveder utelidsomr @1 Sae fben S 37 @8 ©E & bl of YR @2 & &) &9l g cibiber @l Jmal & o deasan widt & DS o1 dior
@2 fern

3 Yeetl enfdfen Ferell @t e @1 Jaw e & i Sz g & anfdfes Fercl & Fean & Farer uz &H bl w2 AR e o & 5 g anfifes e & Jeen ol wr wr @
&) 9 anieos o ordl arear & awiifes 3331 aga citell &I sraee anaa diEl afe @wdst At & gem, .. (cuaeor) $2it I anffes Ferell uz amepgr g &, Yem ordl & wfd I oft s
g &t aeone g€ &, s it ol &, gacit £ ot 3, ardt 6 oft & et &, o Rfersa &t ot 2@ ot &) po s yoor & BIA-AK acene & st 8, 331 s A SeT
el fe=m Sirert & 3 Femat & il il @) el arel olell I Rk adier ween are g e sra walt 031 Aafea sey sme Y su 33 diferensat wol &I wifde o 3
af¢en AT Yeral Slal aifgw fas «fe el fpaft anfdfes Ferer ua.. . (wraemor)

SHRI K.C. VENUGOPAL (ALAPPUZHA): What action has been taken by you as Home Minister? ...(Inferruptions) You had assured the House.
...(Interruptions) The Home Minister himself assured on the floor of the House. ...(Interruptions)

SHRI KODIKUNNIL SURESH (MAVELIKKARA): You are the Home Minister of this country, and not a Leader of the BIP. ...( Interruptions) There was
attack on minorities in the country, but you have not mentioned about the minority attack. ...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): One minority is attacking the other minority. ...( Inferruptions) What to do?
...(Interruptions) What has happened in Agra? ...(Interruptions)

SHRI K.C. VENUGOPAL: So, you should take action. ...( Interruptions)

HON. SPEAKER: Nothing will go on record. Only the Minister's statement will go on record.

...(Interruptions) 3€;

oft rsromrer Bis 1 anorafler areerer Sft, amerr 3 & sme, alireong A & s, aniy yder 3 & sme, dckenen 3 & s, Ber A & o, wdl ot A sme, aen A e swelie, s
3¢ ¥ awrdl 3 Sevdlor @937 aen e & o1 ant @t gorroler o7 @wn IS @Y $3 ar &5t siorsrd ordl 2 oy ww 32 Feslae 87... (caaeon)

SHRI K.C. VENUGOPAL: What about Delhi? ...(Interruptions)
oft Irstomrer Biz @ am Reelt uz amsy) am@ 3 Reet & e e & 7 sreerd dei argen g, ... (@)
SHRI KODIKUNNIL SURESH: The Sangh Parivaris doing this. ...(Interruptions)

SHRI RAJIV PRATAP RUDY: How can he make that statement? ...( Interruptions) What do you mean by Sangh Parivaris doing this? ...(Interruptions)
How can he make that sentence? He is making an allegation through it. ...(Interruptions)

HON. SPEAKER: Only the Minister's statement will go on record.
... Interruptions) G€; *
SHRI KODIKUNNIL SURESH : If it is not so, then why are you closing your eye? ...(Interruptions)
HON. SPEAKER: Yes, Mr. Minister. Only your statement is going on record and no other interference.
...(Interruptions)

oft Irsremer i @ anorefter srerer Sft, 2012, 2013 sie 2014 3 sk 52131 use), @ 4ife? &, alise &, ad a1, spgrr 8, Wit Femell w oo o g acem gf &) dor wa s
&t aife dferfeaar Afertse drom Star dt rawa 3 o1 siwst @t Ast 22 3a, ... (@)

SHRI K.C. VENUGOPAL: Now, you are the Home Minister. ...(Interruptions)
HON. SPEAKER: Please, this is not fair.
...(Interruptions)
SHRI KODIKUNNIL SURESH: You are not a BIP Leader. ...(Interruptions) Your are now the Home Minister of this country. ...(Inferruptions)
SHRI M.I. SHANAVAS (WAYANAD): What action have you taken? Our guestion is what action you have taken against them. ...(Interruptions)

oft arsrotrer Bis: 31 ool g2l @l siiess aifge al i & gam 3 aiiass] i Secia sAfery oidl avdoll ansl aiifis e $AAs W] el ST BNl &) B2 Jf @il a2
381 §? & an-ar Acdl A wa gl & 32 Ace b aie2 ot we gt § s g dler sl Jaa wwnr garmal 3 g I o ordl wa aftas gn Ismelifer et gorer A foe
@t &, Sor gottat & fere aat & safers & st secta aidl aszon araan
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# s § b orie 3pR dlveie S wern ome A @bl & awm Bden ot s aen den, # ordl ws wwar, F ws ordl we var § Brden &, # @ e § [ Bra aom
3)...(caazmer)

SHRI E. AHAMED (MALAPPURAM): Madam Speaker, may I put a question? I would like to say that it is the duty of the Government to provide
protection, safety and security to everybody, especially to minorities and the weaker sections of society. ...(Interruptions)

SHRI KALYAN BANERJEE (SREERAMPUR): Madam, I have one request to the hon. Minister. ...(Interruptions)
HON. SPEAKER: You can ask him after completion of his speech, but not like this.

...(Interruptions)

HON. SPEAKER: Nothing will go on record.

...(Interruptions) €]

oft arsromrer RBis & amarofler aresst Sfl, afes et us @Y waorer Soror Akeft & an sl uz wsayerer amdia g , aaat 33 Jwe A fruedt B P 2ot anadfar grafiers Rl
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afiz st @ agfe aw B amer uad ot B Aeana ordl gan B A wrsin & anor ot sa A ferass Mfdrer waofl aifde 5 feaft yor @1 dgarma of Aot ung) awl? amu 1w
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ST &)... (IeTenmn)

SHRI KODIKUNNIL SURESH: That is not your contribution.
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HON. SPEAKER: Mr. Minister, you do not reply to each and every thing.
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DR. M. THAMBIDURAI (KARUR): Madam Speaker, the Home Minister, in his speech, mentioned about modernization of police forces by the State
Governments. He himself accepted that assistance to this kind of a programme has been taken away from the Budget now. He also mentioned that

since the 14t Finance Commission has recommended an increase from 32 per cent to 42 per cent as assistance to the State Governments, the
devolution has been made. He has said that due to this reason, it was taken away.

I want to bring to his notice that because of this devolution, Rs. 1,42,000 crore will be given to the State Governments. At the same time, in the
Budget, Rs. 1,33,000 crore has been cut down. Therefore, only about Rs. 8000 crore is going to be available to the State Governments.

He is saying that law and order is more important and it is a State subject. Though it is a State subject, if he wants to have good internal
security in India, modernization of State Police is more important, as he has also mentioned about border security.

Most of the State Governments are facing financial crisis. Unless the Central Government gives assistance to the State Governments to modernize
the police forces, it will be very difficult for them to do that. He has just now assured the House that he is considering the issue, he will consult with
the Prime Minister and do something about it. I hope that he will give a good amount for the modernization of police forces.

Secondly, I am happy that the hon. Member, Shri Mulayam Singh Yadav has raised an issue which we have also raised often in the House regarding
the killing of 20 tribal labourers of Tamil Nadu in Andhra Pradesh. The National Human Rights Commission has already taken up the issue. But what
about the stand of the Central Government? When he made a statement last time, he said that he would get the facts, come before the House and
give the information. This is an inter-State issue where tribals have been killed. Can he share the information which he has got with the House? He
cannot be lethargic. When the National Human Rights Commission has taken up the issue, what about the action taken by the Central Government
as tribals are involved in this massacre by the Andhra Pradesh Police?

I hope that he will give some information about the 20 tribals, who are labourers from Tamil Nadu who have been murdered in Andhra Pradesh. I
want to get a reply on this issue from the hon. Home Minister.

HON. SPEAKER: Shri Kharge, please ask only one clarification. «ia snA orr clare aiéf 8y,
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HON. SPEAKER: You can only seek clarifications, if any.
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SHRI KALYAN BANERJEE: Madam, I have a very small request to the hon. Home Minister....(Interruptions)
HON. SPEAKER: Only one clarification is allowed.

SHRI KALYAN BANERIEE : I have a request to the hon. Home Minister for the consideration of setting up of a Special Court under the statute in
relation to any offence caused in respect of any woman including those women who are suffering in their in-law's houses. There is no Special Court
at present. Sir, please think about that.

I would also request you to think about providing only one mobile number all over the country so that the mobile number can go into the ears of the
women of the country. If, at any time, any offence is caused including to a woman living in her in-law's house, even at 11 or 12 of the clock in the
night, if she gives a call, the appropriate police officer must take steps in respect thereof. If there is a failure on the part of the police officer, there
should be a penal clause to proceed against that police officer. This is most important. It is coming up.

In the modern day, please think of the mental injury of a woman suffered in her in-law's house. We have to rethink of the definition of a mental injury
of a woman even in her in-law's house. I have a request to you to think of this.
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SHRI TATHAGATA SATPATHY (DHENKANAL): I want to bring to the information of the hon. Home Minister through you, Madam, that Odisha has
400-plus kms. of coast line. Unfortunately, there is no proper guarding of the coast line. There is no Coast Guard Station because of which we are
having a lot of infiltration coming in from certain neighbouring countries which I do not wish to name here.

I would request the hon. Minister to consider setting up of a proper Coast Guard set up in Odisha headquartered preferably at Gopalpur or Paradip
which should be operating and guarding the coastal areas of Odisha.
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HON. SPEAKER: Hon. Members, a number of Cut Motions have been moved by Members to the Demands for Grants relating to the Ministry of Home
Affairs. Shall I put all the Cut Motions to the vote of the House together?

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, we want our Cut Motions to be put separately.
HON. SPEAKER: All right.

I shall now put Cut Motion Nos. 1 to 4 and 28 to 30 moved by Shri Kodikunnil Suresh to the vote of the House,

The cut motions were put and negatived,

...(Interruptions)

HON. SPEAKER: I shall now put Cut Motion Nos. 5 to 11 moved by Shri N.K. Premachandran to the vote of the House.

The cut motions were put and negatived.

...(Interruptions)

HON. SPEAKER: I shall now put Cut Motion Nos. 12 to 19 and 24 moved by Shri Jaiprakash Narayan Yadav to the vote of the House.
The cut motions were put and negatived.
...(Interruptions)
HoToller 3rearet @ a¥d dietall oidl dlent &, wa adfdsoiar & g &
&€ (o)

HON. SPEAKER: Prof. Saugata Roy, are you pressing for your cut motions?

PROF. SAUGATA ROY: Madam, I am pressing and I seek a small clarification for one minute. If you allow me, I will be happy....(Interruptions)

HON. SPEAKER: I shall now put Cut Motions Nos. 25 and 26 moved by Prof. Saugata Roy to the vote of the House.

The cut motions were put and negatived.
...(Interruptions)
HToTolleT JEALT & 91T 81 JI &)
&€, ()
HON. SPEAKER: Shri Bhartruhari Mahtab ji, are you pressing for your cut motion?
SHRI BHARTRUHARI MAHTAB: Madam, after the clarification of the Home Minister, I am not pressing for my cut motion.
HON. SPEAKER: So, he is not pressing.

I shall now put the Cut Motion No. 31 moved by Shri Bhartruhari Mahtab to the vote of the House.

The cut motion was put and negatived.



HON. SPEAKER: I shall now put Cut Motion Nos. 32 and 33 moved by Shri K.C. Venugopal to the vote of the House.

The cut motions were put and negatived.

...( Interruptions)

HON. SPEAKER: I shall now put the Demands for Grants relating to the Ministry of Home Affairs to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President of India, out of the Consolidated Fund of India, to complete the sums necessary to defray the
charges that will come in course of payment during the year ending the 315t day of March, 2016, in respect of the heads of Demands
entered in the Second column thereof against Demand Nos. 53 to 57 and 99 to 103 relating to the Ministry of Home Affairs."

Demands for Grants 2015-16 in respect of the Ministry of Home Affairs voted by Lok Sabha

No, of | Name of Demand Amount of Demand for Grant voted by the
Demand House
Revenue (Rs.) Capital (Rs.)
53 Ministry of Home Affairs 253,68,00,000 26, 40,00,000
54 Cabinet 69,50,00,000 -
35 Police 9179,75,00,000 2297,59,00,000
56 Other expenditures of Ministry of | 480,17,00,000 66,43,00,000
Home Affairs
57 Transfers  to Union Territory | 282,67,00,000 12,00,00,000
Governments
99 Andaman and Nicobar Islands 547,79,00,000 95,61,00,000
100 Chandigarh 538,88,00,000 95,16,00,000
101 Dadra and Nagar Haveli 99,75,00,000 51,49,00,000
102 Daman and Diu 229,59,00,000 67,32,00,000
103 Lakshadweep 162,47,00,000 30,00,00,000

The motion was adopted.

HON. SPEAKER: The Demands for Grants relating to the Ministry of Home Affairs are passed.

14.38 hrs



